VIDHAN SABHA QUESTION
IMMEDIATE/OUT TODAY

GOVERNMENT OF NATIONAL CAPITAL TERRITORY OF DELHI
DEPARTMENT OF FOOD, SUPPLIES & CONSUMER AFFAIRS
K-BLOCK, VIKAS BHAWAN, L.P. ESTATE, NEW DELHI-110002

(POLICY BRANCH)

No. F.2(7)DLA/Session/P&C/F&S/201 8/500 ~So| Dated: o 6’06’ 13

To
The Dy. Secretary (Question Branch)
Delhi Legislative Assembly
Old Secretariat, Delhi-54

Sub: Delhi Legislate Assembly Starred Question No. 39 asked by
Sh. Rajesh Gupta, MLA due for answer on 07.06.2018.

Sir, ©
With reference to above cited subject, I am directed to forward herewith 100
copies of reply of the above question, duly authenticated by the Competent

Authority.
Your;[ithfully,

Encl: As above (RAJESH AHUJA)
ASSTT. COMMISSIONER (F&S)

No. F.2(7)/DLA/Session/P&C/F&S/2018 Dated:
Copy forwarded to :-
l. The Director, Directorate of Information and Publicity, Government of

NCT of Delhi, Old Secretariat, Delhi along with 150 copies of the reply
of above referred DLA Unstarred question of distribution of t:ZHouse.

(RAJESH AHUJA)
ASSTT. COMMISSIONER (F&S)
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Asstt. Commissioner
Department of Food Supplies & Consumer Affairs
Gowt. of NCT of Delhi
K-Block, Vikas Bhawan, New Delhi-110002
SR




